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THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Actually, at 5.00 p.m., 
the Home Minister is to make a statement on 
Amarnath Yatra. In the afternoon, hon. 
Members wanted the discussion on the 
Budget on continue up to 6.00 p.m. If the 
House agrees .... (interruptions)... 

SHRI N.K.P. SALVE: Sir, what they 
wanted was an uninterrupted discussion until 
6.00 p.m. Now it is interrupted. The crucial 
question is, after he makes the statement, 
there are going to be clarifications on that. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): The Home Minister 
has not yet come. Therefore, interruption has 
not yet started. 

SHRI TRILOKI NATH CHATURVEDI 
(Uttar Pradesh): Mr. Vice-Chairman, Mr. 
Salve is not expected to finish his speech 
within five minutes. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): If the House so agrees 
... (interruptions).. One minute. Let me solve 
the problem. The hon. senior leader has raised 
a question. I would submit that if the House 
so agrees, we will continue the discussion on 
the Budget up to 6.00 p.m. 

5.00 P.M. 

Then, we will take up discussion on the 
Home Minister's statement at 6'0 clock. If the 
House doesn't want, then we will take up the 
statement of the Home Minister. 
(Interruptions) 

RE: DEMAND FX)R A STATEMENT ON 
AMARNATH YATRA TRAGEDY—
Contd. 

SHRI TRILOKI NATH CHATURVEDI: I 
think the consensus of the House at that point 
of time really was that the Home Minister 
may be requested to come at six so that the 
senior Members of the House representing 
various important political parties are able to 
finish their speeches and comments on the 
Budget. But it seems that somehow it has not 
worked, though I thought that probably the 
Government's response was positive. That is 
why it is only in the fitness of things, because 
if Mr. Salve has to start now, he will start only 
ritualistically and then he will have to 
continue with his speech the day after 
tomorrow, when we meet 

again. If he starts now and then resumes after 
another hour, after the discussion on the 
Home Minister's statement is over, the chain 
of his thoughts and his presentation will be 
disturbed. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): No, no. You have not 
followed what I said. If the House so agrees, 
we will continue with the Budget discussion 
and then at six we will ask the Home Minister 
to make his statement. But, if the Members 
want that the Home Minister's statement 
should be at 5 O'clock, we will go by that. 
The House is supreme. (Interruptions) 

SHRI TRILOKI NATH CHATURVEDI 
(Uttar Pradesh): But in the supplementary list 
... (Interruptions) The Home Minister has 
come. (Interruptions) 

SHRI SURESH PACHOURI (Madhya 
Pradesh): We may seek clarifications later. 

SHRITRILOKI NATH CHATURVEDI: 
No, the clarifications must be taken up today. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): When there is division 
in the House, I will go by the supplementary 
list. If there is unanimity, then Mr. Salve can 
continue with his Budget speech up to 6 
o'clock, as agreed to at 2 o'clock. Yes, Mr. 
Home Minister. 

THE MINISTER OF HOME AFFAIRS 
(SHRI INDRAJIT GUPTA): I will abide by 
whatever your directions are. But my 
difficulty is that after he has made his speech 
...(Interruptions) 

SHRI N.K.P. SALVE (Maharashtra): Are 
you going to allow clarifications? 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): I would like to know 
the mood of the House. (Interruptions) If the 
House so agrees, ...(Interruptions) 

SHRI AJIT PK. JOGI (Madhya Pradesh): 
If he makes the statement, you must allow 
clarifications right thereafter. Mr. Salve's 
speech may be postponed to the day after 
tomorrow. (Interruptions) Now that the Home 
Minister is here, let him make the statement. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) Mr. Home Minister, 
will you make the statement at six? 
(Interruptions) 
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SHRI INDRAJIT GUPTA: I have to do 
whatever you direct me to do. But there is a 
Cabinet meeting at 6 o'clock which I would 
like to attend, if you allow me to. 
(Interruptions) 

SHRI N.K.P. SALVE: I want to see your 
indulgence in one matter. I want not more than 
"* minutes, but let that be uninterrupted. For 
me to make half a speech or one-fourth of the 
speech or one-third of the speech or one-tenth 
of the speech today and 90% of it the day after 
tomorrow, is a little difficult proposition. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Okay. Then we will 
take up the statement by the Home Minister 
today. You can continue with your speech the 
day after tomorrow. Mr. Home Minister, you 
have to make your statement now. 

SHRI H. HANUMANTHAPPA: Sir, I 
have a point. (Interruptions) 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): I have to take up 
Hanumanthappaji's point now. (Interruptions) 

One minute. First Hanumanthappaji wants to 
raise a point. I have to deal with that. 

SHRI H. HANUMANTHAPPA: Actually, 
I had joined you in the morning in demanding 
a statement from the Prime Minister on this. 
He has made a statement in the Lok Sabha. If 
he doesn't make that statement in the Rajya 
Sabha, it doesn't send a good message. The 
Prime Minister cannot ignore the Upper 
House or take it lightly. If a statement is made 
by the Prime Minister on the issue, the Rajya 
Sabha has got every right to listen to him on 
that issue. (Interruptions) 

SHRIMATI KAMLA SINHA (Bihar): 
You see, it is the Home Minister who has 
visited that area. (Interruptions) 

SHRI H. HANUMANTHAPPA: That is 
not the issue. Who visited where is not the 
issue. The issue is whether the Prime Minister 
is giving the same respect to the Rajya Sabha 
or not. This is the question. (Interruptions) I 
am sorry. (Interruptions) My appeal is to the 
Chair. What is the prestige of this House? 
(Interruptions) 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): One by one, please. 
One by one. 

SHRI VAYALAR RAVI: Sir, it is not a 
question of party politics in this. A serious 
point about the respect of this House has been 
raised by Hanumanthappaji. I have great 
respect for the Home Minister. He is 
definitely the person to make a statement on 
this subject and there is nothing wrong about 
it. But the point raised is this. Once the Prime 
Minister himself took up the issue and made a 
statement in the other House, then how can he 
ignore this House? 

SHRI H.HANUMANTHAPPA: We want 
to listen to the Home Minister. 
...(Interruptions)... 

SHRI VAYALAR RAVI: The question is 
very important. I want to know from you 
whether it is right on the part of the Prime 
Minister, once he very rightly took up this 
matter in Lok Sabha, to ignore this House. 
...(Interruptions)... 

 

SHRITRILOKI NATH CHATURVEDI: 
Mr. Vice-Chairman Sir, the point which has 
been raised by Shri Hanumanthappa is a vital 
one. This question has been raised a number 
of times, but unfortunately, a tendency is 
growing in this Government to ignore this 
House and slight this particular House. This 
point was also raised today in the afternoon. It 
is important that the Prime Minister has come 
to this House. I fully agree with the views of 
some of the hon. 
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Members that there is nothing wrong in 
listening to the Home Minister, but the point 
remains, and we want to know, as to who is 
responsible for kashmir affairs in this 
Government, the Prime Minister or the 
Minister of Home Affairs. Last time also a 
statement on Kashmir was made by the Prime 
Minister in this House. We want to know in 
clear-cut terms as to what the categorisation 
and classification of work under the 
Allocation of Business is. Does it still rest 
with the Prime Minister's Office or it has been 
given back to the Ministry of Home 
Affairs?This point must be made clear once 
for all so that this kind of a confusion does not 
arise in future. Of course, the Prime Minister 
is always entitled to speak on any subject in 
the House as and when he likes. 

 

THE DEPUTY CHAIRMAN. Let us find 
out from the Prime Minister. (Interruptions) 

THE DEPUTY CHAIRMAN: Let us find 
out the reasons from the Prime Minister. 
(Interruptions) Let the Leader of the House 
say something. (Interruptions) 

 
THE DEPUTY CHAIRMAN: The Leader 

of the House is on his legs. (Interruptions) 

Ahluwaliaji, it is not fair. 

 

THE DEPUTY CHAIRMAN: This is not 
going on record. (Interruptions) 

THE DEPUTY CHAIRMAN: Please sit 
down. (Interruptions) Just a minute please. 
(Interruptions) 

Mr. Ahluwalia, just now you were asking 
the Prime Minister to maintain the garima of 
the House. But now are you keeping the 
garima of the House by calling the Ministers 
as * Ministers?' It is not going on record. 
(Interruptions) Please sit down. 
(Interruptions) Please sit down. 
(Interruptions) 

 
THE DEPUTY CHAIRMAN: I am not 

listening you. (Interruptions) 
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I am withdrawing the words, I never 
wanted to hurt anybody. I meant to say junior 
ministers. ...(Interruptions)... 

THE DEPUTY CHAIRMAN: It is 
unparliamentary. ...(Interruptions)... 

SHRI S.S. AHLUWALIA: I was talking 
about the junior ministers. ...(Interruptions)... 

It meant junior ministers. ...(Interruptions)... 

THE DEPUTY CHAIRMAN: It is not 
allowed. ...(Interruptions)... I am not 
allowing. Please sit down. ...(Interruptions)... 

Nothing is going on record. 
...(Interruptions)... 

SHRI AJIT PK. JOGI: He is withdrawing 
his words. ...(Interruptions)... 

THE DEPUTY CHAIRMAN: This is not 
corrected. ...(Interruptions)... One minute 
please. If you keep quiet, I will handle the 
situation. ...(Interruptions)... Please sit down. 
Mr. Ahluwalia, there is a respectful language 
for use in this House whether junior or senior. 
But this is not the way how you speak. While 
you are giving sermons to everybody to keep 
the garima of the House you also should 
maintain the garima of the House. You are 
not doing it. ...(Interruptions)... 

SHRI S.S. AHLUWALIA: I am 
withdrawing my words. ...(Interruptions)... I 
have maintained it. ...(Interruptions)... I never 
meant that. I never meant to insult anybody. 
My submission was just to mention junior 
ministers. I withdraw my words. 
...(Interruptions)... Once again, through you, I 
seek an apology from the Prime Minister for 
insulting the House. ...(Interruptions)... 

THE DEPUTY CHAIRMAN: No apology. 
There is no insult. ...(Interruptions)... Please 
sit down. ...(Interruptions)... Take your seats. 
I am not allowing anybody. Please take your 
seats ... (Interruptions)... 

Just one minute. ...(Interruptions)... Please 
keep quiet. ...(Interruptions)... Please sit 
down. ...(Interruptions)... If certain Members 
do not want to keep up the dignity, do you 
also want to join the same camp? If the Chair 
says, 'please sit down', then please sit down. It 
is not going on record. I have given my 
observation. I feel in this House many 
Members have got their views and they can 
raise the issues. We have never objected to it; 
the Chair has never 

*Expunged as ordered by the Chair. 

objected to it. But, there is a certain dignity 
which we should maintain. If certain 
Members do not want to keep up the dignity, 
it is a reflection on their character. Now, it is 
okay. 

THE LEADER OF THE HOUSE (SHRI 
I.K. GUJRAL): Madam, with due respect to 
you and to this House I would like to say that 
this issue was mentioned in the morning when 
my hon. friend Mr. Chaturvedi was presiding. 
I had explained at that time. I am not sure 
whether myfriend, Mr. Ahluwalia, was 
present or not. ...(Interruptions)... 

AN HON. MEMBER: He was very much 
here. 

SHRI I.K. GUJRAL: I had explained at 
that time that yesterday when the hon. Prime 
Minister made a statement in that House, there 
was a logistic difficulty and that logistic 
difficulty was that I was making a statement 
here and simultaneously the Prime Minister 
was speaking in that House. There 
explanations were given and it took time. I 
was explaining here and it also took time.It 
could not be coordinated. My hon. friend who 
was in the Chair accepted this explanation and 
the issue was closed. I am really surprised that 
a very senior and seasoned Member like Mr. 
Ahluwalia should raise this issue again. It can 
serve his purpose to catch the attention. I had 
explained at that time and I repeat that this 
Government has the utmost respect for this 
House. No intention has ever been there to 
reflect on the dignity of this House. 
Sometimes it does happen, it can happen. 
After all it is a human problem. When there 
are two Houses functioning simultaneously, 
sometimes logistics do come in the way. 
Therefore, I do not see anything about which 
he should be excited. Thank you very much. 

SHRI H. HANUMANTHAPPA: Madam, I 
am the man who raised this issue. A statement 
was made by the Prime Minister in the Lok 
Sabha. Therefore, a similar statement should 
have come here in the Rajya Sabha also. If it 
has not come for whatever reasons, it is all 
right. I accept the expalanation given by the 
Leader of the House that there were certain 
logistic difficulties. But, today's Agenda 
should have found a place for it or 
Supplementary Agenda should have come 
here. When the same subject 
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is coming, the Prime Minister has to come to 
this House and make a statement as he made 
in the Lok Sabha. A message should go that 
the Govemment is not disrespecting either of 
the Houses. That is the point. This is only a 
procedural point. We have nothing against 
anybody. We are talking only of the procedure 
of this House. I would like to remind the 
Leader of the House that on many occasions 
when he was sitting on this side, they had 
raised this issue and the ruling party had 
responded. We are only on the procedural 
point. On the same subject a statement is 
being made by the Home Minister; we accept 
it We want to hear him because he has visited 
the place. But, the message should not go that 
the Prime Minister of this country has not 
given due respect to the Upper House. That is 
why we raised this procedural issue. The 
Prime Minister is here. ...(Interruptions)... He 
is happy. A wrong message should not go. 
...(Interruptions)... 

THE DEPUTY CHAIRMAN: The Leader 
of the House has explained. It is possible that 
things can happen like this. 
'...(Interruptions)... 

SHRI V. NARAYANASAMY: Madam, I 
raised this issue in the morning and Mr. 
Hanumanthappa joined me. So, I may also be 
permitted to speak. ...(Interruptions)... 

THE DEPUTY CHAIRMAN: Just a 
minute, please. ...(Interruptions)... Mr. 
Ahluwalia, are we going to discuss and spend 
the time of the House on the issue whether the 
Prime Minister should have made a statement 
here simultaneously or are you interested in 
Amarnath Yatra? Let me put it clearly. If the 
entire House is going to say the same thing, I 
think I can speak on this issue. He raised, you 
raised it, from this side or that side, that is not 
the point. The point here is that both the 
Houses should be taken into confidence. 

I remember instances when the hon. Prime 
Minister made a statement in the Rajya Sabha 
on his own. I do not know what happened in 
the other House, whether they also objected to 
it. They have a right to object and to ask the 
Prime Minister that he should speak there 
also. There have instances when we had made 
a statements here either by this Government or 
the previous Government. The point over here 
is that, both the Houses should be taken into 

confidence on important issues. Now, ! think, 
enough has been said on it. The matter is 
closed. 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND THE MINISTER OF 
TOURISM (SHRI SRIKANTA JENA): 
Madam, let me make the record straight. Hon. 
Prime Minister made the statement in the 
other House at 5 o'clock and at 5 o'clock here 
... (Interruptions)... 

THE DEPUTY CHAIRMAN: It is okay 
...(Interruptions)... Let the Prime Minister say 
whatever he would like to say. 

THE PRIME MINISTER (SHRI H.D. 
DEVE GOWDA): Madam, Deputy Chairman, 
first of all, I would like to clarify why I had 
not come to this House yesterday to make a 
statement. This is the issue raised by several 
senior Members. I want to make a very sincere 
appeal to all senior Members because I am a 
new Member—let me be very plain. In my 
life, whether it is in the Assembly or in the 
Lok Sabha—I was in the Lok Sabha for about 
314 years, I was one of the saddest persons, in 
my political career, to see how the standards 
have been going down day-by-day since 49 
years. If we go back to our past history, then 
we will know how our forefathers have given 
sanctity, sacredness and prominence to this 
highest apex institution. If I have done 
anything wrong I am prepared to apologise. I 
do not want to stand on any Izzat. Let me be 
very plain on this issue. At least, hereafter, if 
you all collectively try to restore the image of 
the House then I will be the first man to 
cooperate with all the members. I do not want 
to stand on any formalities. ...(Interruptions)... 

SHRI AJIT PK. JOGI: That should be the 
spirit. ...(Interruptions)... 

SHRI H.D. DEVE GOWDA: I am one of 
the saddest man. I used to sit in the back 
bench. I was in Lok Sabha for about 3Vi 
years. How things went on, I could see with 
my own eyes. We should not deal with matters 
like this on party lines. It is the concern of 
everyone of us to try to restore the image of 
the highest apex institution in the country. Our 
forefathers have given us such a valuable 
sytem. I think, this system cannot be replaced 
by any other system. I will tell you very 
frankly, we are going down every day. What 
happened yesterday? It was 
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not done at my instance. It is not suo motu 

statement. In the morning, in the meeting of 
leaders of all Parties, a decision was taken that 
after the visit of the Home Minister to the 
affected area,, after he comes back, let there 
be a statement by the Home Minister and after 
that we will discuss the issue. Unfortunatly, 
the decision taken in the meeting of all party 
leaders, In the Speaker's Chamber, was 
somehow not implemented. They came to the 
House and started moving an adjournment 
motion. I do not want to cast any aspersions 
against anybody, either this House or that 
House. What was agreed in the Presiding 
Officer's meeting, was totally given a go-by 
and they started a discussion. And the Speaker 
directed me that I should make a statement at 
5 o'clock. Otherwise, there is no question of 
my making any statement. He directed me, 
"Even if the Home Minister does not come 
before 5 o'clock, with whatever information 
that is available, you make a statement." 

After I made the statement, the Members 
went on seeking clarifications. There was 
further discussion. It went on. 

Today, Madam, after the Question Hour, at 
the time of the Home Minister making a 
further statement on the basis of his visit to 
the area and on the basis of the information 
which he had collected, I wanted to stay there. 
Again, the discussion went on. That is why I 
requested your goodself that I would be 
coming by 3.30 p.m. or 4 p.m. to make my 
statement. This is all that has happened. 

There is no question of showing any 
disrespect, there is no question of showing any 
disregard, to this House or to the other House. 
If there had been any lapse on my part, I 
would like to apologise. There is no question 
of standing on any prestige. Madam, I had 
never used any unparliamentary language. 
During my tenure in Karnataka, no Speaker of 
the Assembly had ever expunged any such 
remark because I had never used any 
unparliamentary language. I would like to tell 
you very frankly. That is not my culture. 

Madam, I am not greater than the House. I 
am not greater than the House; whether I am 
Prime Minister or no Prime Minister. The 
points, everyone of us must respect and 
restore 

the prestige of the House. I am one with you. 
There is no question of showing any type of 
disrespect to this House or to the other House. 

Madam, now, with your permission, I 
would like to read out the statement which I 
made in the other House yesterday. I would 
like to read out the statement here. 

THE DEPUTY CHAIRMAN: Mr. Prime 
Minister, I think you can lay it on the Table of 
the House. The statement made by you 
yesterday must have appeared in today's 
newspapers. 

SHRI H.D. DEVE GOWDA: I would like 
to lay it on the Table of the House. 

THE DEPUTY CHAIRMAN: You can lay 
it on the Table of the House. Then, the Home 
Minister can make his statement in the House. 
There is no need for you to read it out. 

STATEMENT BY PRIME MINISTER 

AMARNATH YATRA 

THE PRIME MINISTER (SHRI H.D. 
DEVE GOWDA): Madam, I lay on the Table 
a statement on the Amarnath Yatra tragedy. 

Thank you. 

THE DEPUTY CHAIRMAN: Now, the 
Home Minister to make his statement. 

SHRI SATISH AGARWAL (Rajasthan): 
Madam, is there some difference between 
what the hon. Prime Minister had said in his 
statement yesterday and the Home Minister's 
statement? 

THE DEPUTY CHAIRMAN: Naturally, 
Mr. Agarwal. ...(Interruptions)... 

SHRI H.D. DEVE GOWDA: Any 
clarifications or any other decision taken in 
the House after further discussion, I am 
prepared to co-operate. There is no question 
of showing any disregard. 

THE DEPUTY CHAIRMAN: The Home 
Minister had gone there. He had seen the 
situation there. Therefore, his statement would 
contain things which he had seen on the 
ground. 

The Home Minister, please. 


